
 
 

 
 
 
 

HIGH COURT OF MEGHALAYA 
SHILLONG 

 

WARNING LIST 

COURT NO. 1 
DIVISION BENCH 

HON'BLE MR JUSTICE I. P. MUKERJI, CHIEF JUSTICE  
HON'BLE MR. JUSTICE W.DIENGDOH 

 
WARNING LIST OF HON'BLE MR JUSTICE I. P. MUKERJI, CHIEF JUSTICE 

HON'BLE MR. JUSTICE W.DIENGDOH 
NEXT TO BE TRANSFERRED TO THE PEREMPTORY LIST  

MOTION 

1 PIL/4/2025 MEGHALAYA LINGUISTIC 
MINORITY DEVELOPMENT 
FORUM 
Vs 
THE STATE OF MEGHALAYA 
AND 6 ORS. 

S. THAPA, S. 
KHATUN,S. CHANDA 

N.G. SHYLLA, SR. GA 
MEGHALAYA, 
DR. N. MOZIKA, DSG 

ADIMISSION 

2 WA/37/2025 BYRNIHAT INDUSTRIES 
ASSOCIATION 
Vs 
MEGHALAYA STATE 
ELECTRICITY REGULATORY 
COMMISSION AND 4 ORS. 

 K PAUL, SR. ADV., S. 
KHATUN,B. 
SNAITANG,S. 
KHYRIEM,K. 
DECRUSE,S. 
CHANDA,B. 
KHARWANLANG,R. 
DUTTA,S. THAPA 

S. LALOO 

3 WA/38/2025 RNB CEMENTS PVT. LTD. 
Vs 
MEGHALAYA POWER 
DISTRIBUTION 
CORPORATION LIMITED AND 
4 ORS. 

K PAUL, SR. ADV., S. 
KHATUN,B. 
SNAITANG,S. 
KHYRIEM,K. 
DECRUSE,S. 
CHANDA,B. 
KHARWANLANG,R. 
DUTTA,S. THAPA 

S. LALOO 



4 WA/39/2025 RNB CARBIDE AND FERRO 
ALLOYS PVT. LTD. 
Vs 
MEGHALAYA POWER 
DISTRIBUTION 
CORPORATION LIMITED AND 
4 ORS. 

K PAUL, SR. ADV., S. 
KHATUN,B. 
SNAITANG,S. 
KHYRIEM,K. 
DECRUSE,S. 
CHANDA,B. 
KHARWANLANG,R. 
DUTTA,S. THAPA 

S. LALOO 
   

5 WA/40/2025 HILLS CEMENTS CO. LTD. 
Vs 
MEGHALAYA POWER 
DISTRIBUTION 
CORPORATION LIMITED AND 
4 ORS. 

K PAUL, SR. ADV., S. 
KHATUN,B. 
SNAITANG,S. 
KHYRIEM,K. 
DECRUSE,S. 
CHANDA,B. 
KHARWANLANG,R. 
DUTTA,S. THAPA 

S. LALOO 
   

6 WA/41/2025 NALARI FERRO ALLOYS PVT. 
LTD. 
Vs 
MEGHALAYA POWER 
DISTRIBUTION 
CORPORATION LIMITED AND 
4 ORS. 

K PAUL, SR. ADV., B. 
SNAITANG,S. 
KHYRIEM,K. 
DECRUSE,S. 
CHANDA,B. 
KHARWANLANG,R. 
DUTTA,S. THAPA 

S. LALOO 

7 WA/42/2025 KHASI ALLOYS PVT. LTD. 
Vs 
MEGHALAYA POWER 
DISTRIBUTION 
CORPORATION LIMITED AND 
4 ORS. 

K PAUL, SR. ADV., S. 
KHATUN,S. 
KHYRIEM,B. 
SNAITANG,K. 
DECRUSE,S. 
CHANDA,B.F 
KHARWANLANG,R. 
DUTTA,S. THAPA 

S. LALOO 

8 WA/43/2025 M/S GREEN VALLEY 
INDUSTRIES LTD. 
Vs 
MEGHALAYA POWER 
DISTRIBUTION 
CORPORATION LIMITED AND 
4 ORS. 

K PAUL, SR. ADV., B. 
SNAITANG,S. 
KHYRIEM,K. 
DECRUSE,S. 
CHANDA,B. 
KHARWANLANG,R. 
DUTTA,S. THAPA 

S. LALOO 

ORDER 

9 MC(Review 
Pet.)/3/2025 

PODITSON CH. MARAK AND 
ANR. 
Vs 
THE GARO HILLS 
AUTONOMOUS DISTRICT 
COUNCIL AND 4 ORS. 

K PAUL, SR. ADV., S. 
KHATUN,S. 
KHYRIEM,B. 
SNAITANG,K. 
DECRUSE,S. 
CHANDA,B. 
KHARWANLANG,R. 
DUTTA,S. THAPA 

S DEY 
 
 
 
 
 
 
 
 
 



 
 

HEARING 

10 Crl.A./14/2021 PORTHMI BTHUH 
Vs 
STATE OF MEGHALAYA 

MR. SP MAHANTA, SR. 
ADV, D.DAS,M 
LYNGDOH,V 
KHARKONGOR,D 
PALA,M 
WANSWETT,LDN 
THANGKHIEW,D 
DKHAR,M LYNGDOH,R 
THAPA,M 
WAHLANG,AK 
AGARWAL 

K KHAN, AAG, 
   R GURUNG,J.N. RYNJAH 
GA,S.G. LALOO GA,AH 
KHARWANLANG, ADDL. 
SR. GA,R COLNEY GA,S 
SENGUPTA ADDL. SR. GA 
MEGHALAYA,MR. S SEN 
GA MEGHALAYA 

11 Crl.A./32/2023 STANJOY SOHKHWAI 
Vs 
STATE OF MEGHALAYA AND 
2 ORS. 

H.L. SHANGREISO, SR. 
ADV, 
M.HAJONG.ADV,P.K. 
SHATI,P 
BISWAKARMA,E 
WANNIANG,T. DKHAR 

 S. SEN,SR. GA 
MEGHALAYA, 
   R.GURUNG,GA,R, 
GURUNG 
GA,I.LYNGWA,GA,MR. S 
SENGUPTA, 
ADDL.PP.,J.N.RYNJAH,AH 
KHARWANLANG, ADDL. 
SR. GA,MRS. NG SHYLLA 

12 Crl.A./34/2023 ASHIRAM SURONG 
Vs 
THE STATE OF MEGHALAYA 
AND ANR. 

K. CH. GAUTAM, G.C. 
MARBOH,F. 
LANGBNANG,CB. 
SAWIAN,R. 
KHARSHIING 

S. SEN,SR. GA 
MEGHALAYA, 
   MR. H KHARMIH,MS. S 
BHATTACHARJEE,R.GURU
NG,GA,J.N.RYNJAH,AH 
KHARWANLANG, ADDL. 
SR. GA,MR. S SENGUPTA, 
ADDL.PP.,MR. K KHAN, PP 

13 Crl.A./35/2023 MAIA SURONG 
Vs 
THE STATE OF MEGHALAYA 
AND ANR. 

K. CH. GAUTAM, G.C. 
MARBOH,F. 
LANGBNANG,CB. 
SAWIAN,R. 
KHARSHIING 

S. SEN,SR. GA 
MEGHALAYA, 
   MR. H KHARMIH,MS. S 
BHATTACHARJEE,R.GURU
NG,GA,J.N.RYNJAH,AH 
KHARWANLANG, ADDL. 
SR. GA,MR. S SENGUPTA, 
ADDL.PP.,MR. K KHAN, PP 

14 Crl.A./28/2023 CLEVERSTREIN MARNGAR 
Vs 
THE STATE OF MEGHALAYA 
AND ANR. 

K. CH. GAUTAM, F. 
LANGBNANG,G.C. 
MARBOH,C.B. 
SAWIAN,R. 
KHARSHIING 

S. SEN,SR. GA 
MEGHALAYA, 
   S.SHYAM GA,H.KHARMIH 
ADDL PP,J THABAH,R 
GURUNG, GA, 
MEGHALAYA,MS. A 
THUNGWA,J.N.RYNJAH,AH 
KHARWANLANG, ADDL. 
SR. GA,K KHAN, AAG,S 
SENGUPTA ADDL. SR. GA 



MEGHALAYA 

15 Crl.A./29/2023 PRONINGSTAR MARNGAR 
Vs 
THE STATE OF MEGHALAYA 
AND ANR. 

K. CH. GAUTAM, 
R.KHARSHIING,F. 
LANGBNANG,G.C. 
MARBOH,C.B. 
SAWIAN,R. 
KHARSHIING 

S. SEN, SR. GA 
MEGHALAYA, 
   J.N. RYNJAH,S.SHYAM 
GA,H.KHARMIH ADDL PP,J 
THABAH,A THUNGWA,R 
GURUNG, GA, 
MEGHALAYA,AH 
KHARWANLANG, ADDL. 
SR. GA,K KHAN, AAG,S 
SENGUPTA ADDL. SR. GA 
MEGHALAYA 

16 Crl.A./36/2023 INDRAJIT DAS 
Vs 
STATE OF MEGHALAYA 

 K PAUL, SR. ADV., 
A.R. THUBRU,N. 
SINGH,B. SNAITANG,S. 
KHYRIEM,K. 
DECRUSE,S. 
CHANDA,B. 
KHARWANLANG,R. 
DUTTA,S. THAPA 

S. SEN,SR. GA 
MEGHALAYA, 
   J.N.RYNJAH,R GURUNG 
GA,KP BHATTACHARJEE 
GA MEGHALAYA,MR. K 
KHAN, PP,MR. S 
SENGUPTA, ADDL.PP.,AH 
KHARWANLANG, ADDL. 
SR. GA 

17 Crl.A./1/2023 WANTEILANG 
KHONGKHNIANG 
Vs 
THE STATE OF MEGHALAYA 

P.P. MEDHI, 
R.FANCON,K.GURUNG 
ADV,R.KHARKRANG 
ADV,A.TALUKDAR 
ADV,AK BHUYAN,I 
SUMER,J.SHYLLA 

S SEN,SR. GA MEGHALAYA, 
   R GURUNG, GA, 
MEGHALAYA,MR. K KHAN, 
PP,ER CHYNE GA,JN 
RYNJAH GA,R COLNEY 
GA,MR. S SENGUPTA, 
ADDL.PP.,AH 
KHARWANLANG, ADDL. 
SR. GA,N.D.CHULLAI, AAG 

18 Crl.A./39/2023 RIWANKI SHADAP MANAR 
Vs 
THE STATE OF MEGHALAYA 

J. SHYLLA, 
A.KSOO,R.KHARKRAN
G ADV,K. 
LANGSTANG,M. 
PYRTUH,ML 
NONGPIUR 

S. SEN,SR. GA 
MEGHALAYA, 
   AH KHARWANLANG, 
ADDL. SR. GA,MR. S 
SHYAM,J THABAH,MR. S 
SENGUPTA, GA, 
MEGHALAYA,K KHAN, 
AAG,KP BHATTACHARJEE 
GA MEGHALAYA,MR. H 
KHARMIH GA 
MEGHALAYA,R GURUNG, 
GA, MEGHALAYA 

  



19 Crl.A./30/2023 RISHAN MARWEIN 
Vs 
STATE OF MEGHALAYA AND 
4 ORS. 

H.L. SHANGREISO, SR. 
ADV, E. WANNIANG,T. 
DKHAR,P. 
BISWAKARMA 

 S. SEN,SR. GA 
MEGHALAYA, 
MR. N 
SYNGKON,J.N.RYNJAH,K.P. 
BHATTACHARJEE,H. 
ABRAHAM GA,PK SHATI,J 
THABAH,S SHYAM,R 
GURUNG,MC DKHAR,MR.  
PK SHATI 
 
 

20 Crl.A./23/2023 BANTEILANG SOHSHANG 
Vs 
STATE OF MEGHALAYA AND 
2 OTHERS 

H.L. SHANGREISO, SR. 
ADV, M. HAJONG 
ADV,E.WANNIANG,T.
DKHAR,P.BISWAKARM
A 

 MR. S SEN, SR. GA, 
   R GURUNG, GA, 
MEGHALAYA,MR. KP 
BHATTACHARJEE,S.SHYAM
,GA,MR. S SENGUPTA, 
ADDL.PP.,J.N.RYNJAH 
GA,MS. A THUNGWA,MR. 
N SYNGKON 

21 Crl.A./33/2023 TNGEN MURUH AND 2 ORS. 
Vs 
THE STATE OF MEGHALAYA 

E. SLONG, S SEN,M. 
NASIAR,P. DKHAR,MR. 
S CHAKRAWARTY, SR 
ADV,E. LALOO 

S. SEN,SR. GA 
MEGHALAYA, 
   H.KHARMIH Addl PP,MR. 
KP BHATTACHARJEE,R 
GURUNG, GA, 
MEGHALAYA,J THABAH,AH 
KHARWANLANG, ADDL. 
SR. GA,MR. S SENGUPTA, 
ADDL.PP.,MR. K KHAN, PP 

22 Crl.A./32/2024 BASNES RYNTATHIANG 
Vs 
THE STATE OF MEGHALAYA 

MR. S CHAKRAWARTY, 
SR ADV, E. LALOO,E. 
SLONG 

MRS. NG SHYLLA, SR. GA 
MEGHALAYA, 
   AH KHARWANLANG, 
ADDL. SR. GA,H.KHARMIH 
ADDL PP,MR. S 
SENGUPTA, ADDL.PP.,MR. 
S SHYAM 

 

 


